
 Name of Corporate Debtor : Raheja Developers Limited- Project Raheja Revanta Date of Commencemnt of CIRP : 8 June 2026 (Version 3: Pursuant to claims received and updated as on 11 September 2026)
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1
M/s. Betterchoice Realtors 

Private Limited
05-Sep-26 32,98,12,106 - Unsecured - - No - - - - 32,98,12,106 Total Amount is Under Verification

2
Next Generation Projects 

Pvt. Ltd.
05-Sep-26 32,06,53,593 - Unsecured - - No - - - - 32,06,53,593 Total Amount is Under Verification

65,04,65,699 - - - - - - - 65,04,65,699Total

Unsecured financial creditors (other than financial creditors belonging to any class of creditors)
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